No. 12

02.02 PM
1. 02.02 PM
2. 02.02PM
3. 02.04 PM
4. 02.10PM
5. 02.10 PM
6. 02.10 PM
7. 02.15PM
8. 02.18 PM

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Wednesday, 02 April 2025 / 12 Chaitra 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:
1. Shri Raj Karan Khatri

Members of Opposition obstructed the proceedings of the House and raised slogans,
displayed News Papers & placards and trooped into the well of House.

The Chair repeatedly requested the Hon’ble Members of Opposition to take their seats.
However, the Hon’ble Members refused to leave the well of the House and continuously
disrupted the proceedings with their sloganeering.

The Chair named Hon’ble Members of Opposition Shri Kuldeep Kumar, Shri Sanjeev
Jha, Shri Sahi Ram, Shri Prem Chauhan, Shri Vishesh Ravi, Shri Mukesh Kumar
Ahlawat, Shri Surendra Kumar, Smt. Atishi, Shri Aaley Mohammad Igbal, Shri Jarnail
Singh and Shri Anil Jha and escorted them out for obstructing the proceedings of the
House.

Pandemonium ensued.

The Chair adjourned the House for 10 Minutes due to disturbance in the
proceedings.

House reassembled.
Hon’ble Speaker in-Chair.

The Chair named Shri Som Dutt, Hon’ble Member of Opposition. He was escorted out
by the Marshals for obstructing the proceedings of the House by raising slogans and
displaying placards.

Shri Manjinder Singh Sirsa, Hon’ble Minister made a brief statement regarding the
conduct of the Members of Opposition.
Shri Tarvinder Singh Marwah, Hon’ble Member also expressed his views.

Direction by the Chair :

The Chair directed that Members of the Opposition, who had been named for their
disgraceful behaviour during the proceedings of the House, be not permitted to enter in
the precincts of Delhi Legislative Assembly.

He further directed that in future also any Member who has been sent out of the House
shall remove himself from the precincts of the House failing which he shall stand
suspended for the remainder of the Session without any further action.

Special Mention (Rule-280) :
Special Mention (Rule-280) continued:

Shri Raj Karan Khatri concluded his statement under Rule-280.
2. Shri Umang Bajaj



Taking the sense of the House, the Chair allowed the following Members to
express their views on the issue raised by Shri Umang Bajaj regarding inflated

Water Bills :
i. Shri Jitender Mahajan viii. Shri Aahir Deepak Chaudharyy
ii. Shri Pawan Sharma ix. Shri Kulwant Rana
iii. Shri Manoj Kumar Shokeen x. Shri Abhay Verma
iv. Shri Satish Upadhyay xi. Shri Raj Kumar Bhatia
v. Shri Tarvinder Singh Marwah xii. Shri Karnail Singh
vi. Shri Surya Prakash Khatri xiii. Smt. Shika Roy

vii. Shri Mohan Singh Bisht
Hon’ble Minister of Water also expressed their views.

Special Mention (Rule-280) :
Special Mention (Rule-280) continued :

3. Shri Tilak Ram Gupta 9. Shri Ajay Mahawar

4. Shri Shyam Sharma 10. Shri Parduymn Singh Rajput
5. Shri Ashok Goel 11. Shri Sanjay Goyal

6. Shri Chandan Kumar Choudhary 12. Smt. Shikha Roy

7. Shri Om Prakash Sharma 13. Shri Abhay Verma

8. Shri Jitender Mahajan 14. Shri Satish Upadhyay

The Chair called the name of the Shri Virender Singh Kadian, Hon’ble Member to
raise matters under Rule-280 but he was not present in the House.

9. 03.16 PM Discussion on Papers laid on the Table:

Discussion on the Report of the Comptroller and Auditor General of India on
“Performance Audit on Prevention and Mitigation of Vehicular Air Pollution in Delhi”
relating to Government of NCT of Delhi for the year ended 31 March 2021 (Report No.
2 of 2022) laid by Smt. Rekha Gupta, Hon’ble Chief Minister on 01 April 2025
continued.
The Chair informed the House that it is painful that Hon’ble Members of Opposition
disrupted the proceedings of the House frequently and did not take part in the discussion.
The following Members expressed their views :

5. Shri Sanjay Goyal

6. Shri Om Prakash Sharma

7. Shri Ajay Mahawar

8. Shri Tarvinder Singh Marwah

10. 04.10 PM The Chair adjourned the House for 30 Minutes for Tea-Break.

11. 04.40 PM House reassembled.
Hon’ble Speaker in-Chair.
12. 04.40 PM Discussion on the Paper laid on the Table continued:
(Report No. 2 of 2022 of Comptroller and Auditor General of India)
9. Smt. Shikha Roy
10. Dr. Anil Goyal
11. Shri Ashok Goyal
12. Shri Karnail Singh
Smt. Rekha Gupta, Hon’ble Chief Minister replied to the discussion.
The Chair made a brief statement and directed that the CAG Report (No. 02 of 2022)
be examined by the Public Accounts Committee of the Delhi Legislative Assembly
thoroughly and the Committee should submit its Report within a period of three
months. Further, the Chair also directed that all concerned Departments must submit
their Action Taken Notes within one month.
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Short Duration Discussion (Rule-55) :
Discussion on “Water shortage, water logging, sewerage blockage and desilting of

drains in Delhi” initiated by Shri Surya Prakash Khatri, Hon’ble Member on 01 April,
2025 continued.

The following Members participated in the discussion :

1. Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
05.59 PM : Taking the sense of the House, the Chair extended the sitting of the
House for 15 Minutes.

2. Shri Raj Kumar Bhatia

Shri Parvesh Sahib Singh, Hon’ble Minister replied to the Discussion.

The Chair informed that proposal is being sent to Hon’ble Lieutenant Governor for
prorogation of Session and expressed his gratitude to the Hon’ble Chief Minister,
Hon’ble Ministers, Hon’ble Leader of Opposition and Hon’ble Members before
adjourning the House sine-die. The Chair also expressed thanks to the staff of Assembly
Secretariat, Officers and Staff of various Departments of Delhi Government, Security
Agencies and Media for their cooperation in the smooth conduct of the proceedings of
the House.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.
Ranjeet Singh
Secretary
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